
S.NO
KIND OF CASES PREVI OUS TNSTITUTION DISPOSAL CI,OSING

BALANCE DB SB TOTAL L.B. DB SB TOT A I, BALANCE

MAIN CASES

CIVIL SIDE

I CIVIL FIRST APPEAL 8692 0 64 64 0 0 7 7 8749

2 CIVIL SECOND APPEAL 2726 l6 l6 0 5 5 2737

3 FIRST APPEAL 49 0 0 0 0 0 0 49

4 SECOND APPEAL 6 0 0 0 1 I 5

5 CIVIL MISC. APPEAL 28620 l9 254 273 0 t1 42 59 28834

6 CIVIL REVISION 527 0 l5 15 0 0 7 7 535

7 CIVIL REVIEW 542 6 20 26 0 3 4 7 561

8 CUSTA (CUSTOM APPEAL) 4 0 0 0 0 0 4

9 INCOME TAX REF. 3 0 0 0 0 0 3

10 OTHERTAX REF 2 0 0 0 0 0 2

ll TAX CASES 0 0 0 0 0

t2 EXCISE ACT REF. 0 0 0 0 0

l3 I, T. APPEAL 520 0 0 0 0 6 0 6 514

t4 w. T. A. 15 0 0 0 0 0 15

l5 SALES TAX REVISIONS 745 0 6 6 0 0 0 0 751

l6 TESTAMENTARY CASES 1 0 0 0 0 I
l7 COMPANY PETITION 31 0 0 0 0 0 I I 30

18 COMPANY APPEAL 1 0 0 0 0 0 1

19 COMPANY APPLS. 24 0 0 0 5 5 19

20 COMPANY SUITS 0 0 0 0 0 0 0 0 0

2t COMPANY LIQUIDATION 10 0 0 0 0 10

)) ELECTION PETITION 5 0 0 0 5

23 SPECIAL APPEAL ( CIVIL) 6 0 0 0 0 0 6

24 SPECTAL APPEAL ( WRIT) 1286 100 0 r00 0 55 0 55 1331

25 CIVIL CONTEMPT 2942 174 179 0 7t 77 3044

26 CIvIL WRIT 48598 42 1430 1472 0 36 725 761 49309

21 oos 0 0 0 0 0 0 0 0 0

27 CENTRAL EXCISE APPEAL 277 7 7 0 4 0 280

29 CROSS OBJECTION 649 0 0 0 0 0 1 I 648

30 CIVIL REFERENCE 0 0 0 0 0 0 0 0

TOTAL *A" 96281 179 1979 2158 0 127 869 996 97443

CRIMINAL SIDE
1 MURDER REFERENCE 1 0 0 0 0 0 0 0 1

2 CRIMINAL APPEAL 18401 26 r60 r86 0 24 60 84 18503

3 CRIMINAL REVISION 8647 0 132 132 0 0 63 63 8716

4

CRL. MISC. PET.
U/S 482 CR. P.C. 3223 3 673 676 0 3 460 463 3436

5

CRL. MISC. BAIL
u/s 438 & 439 CR. P. C. 935 0 1225 1225 0 0 1204 1204 956

6 CR. CONT. PETITION 4 0 0 0 0 0 0 0 4

7 CRIMINAL REFERENCE 0 0 0 0 0 0 0 0

8 HABES CORPUS 180 26 0 26 0 20 0 20 186

9 CR.LTOA 238 55 56 0 2 28 30 264

l0 CRLW 115 37 29 66 0 49 16 65 116

ll CRLO (CRIMINAL ORIGINAL) ,l 0 0 0 0 0 0 0 1

TOTAL B 31745 93 2274 2367 0 98 1831 1929 32183

TOTAL A + B 128026 272 4253 4525 0 )'r< 2700 2925 129626

OTHER ORIGINAL

I ARBITRATION APPLICATION 47 0 6 6 0 I I 52

) LEAVE TO APPEAL TO S. C 33 0 I I 0 0 0 0 34

3 CIVIL TRANSFER APPLICATION 258 0 t8 l8 0 0 5 5 271

4 CRIMINAL TRANSFER 39 0 4 4 0 0 0 0 43

377 0 ?q 0 0 6 6 400

GRAND TOTAL A+B+C+ 128403 'r1) 4282 4554 0 ,r( 2706 2931 130026
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